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CENIR AL ADMINISTRATIVE TRIBUNAL
PR INC IP AL. BENCH
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| : ' C.F. NO. 45/94 in

New Delhi this the 15th day of March, 1994

 CORAM :
THE HON'BLE M. JUSTICE V. S. MALIMATH, CHAIRMAN
THE HON*BLE MR. S. R. ADIGE, MEMBER (A

| . Ko Narayana, ‘
| v a/o Door No.10-4-13/7/2,
‘ : Humayun Nagar, -
Hyderabad - 00028, ses Fetitioner

None for the Petitioner
| ' " : I\fersg_.:;n

le ©Union of India through the
Secretary, Department of
Pensicn & Pensicners' welfare,
. Ministry of Perscnnel, Public
Grievances & Pensicn,
6th Floor, Nirvachan Sadan,
Ashok Road,
New Delhi - 11000.1._

”

2. .The accounts Off icer,
Office of the Controller of
. acounts, Min, of Food &
. : Civil Supplies Deptt. of
Food, B2, E2 & BZ w2,
1688, Barracks
KaS'turba Gandh). Marg,
New Delhi « 110001,

' 3. The Pay & Accounts Of ficer
. | - No,3 {Pen.), Delhi
: pdministration
l - R.K. Puram, New Delhi. cee Respondents

!

By sdvecates Shri N. S. Mehta for Respondent No. 1 & 2
and shri 0. N. Tri.shal for Respondent No.2,

O R D E R (GRAL)
Hon'kle Nm; Justice V. S. Malimath, Chairman -

Learned counsel for respoﬁdeﬁt No.2, Shri 0. N,

Trishal, invited our attention to the letter written

v by the Pay & #Accounts Off icer No.2 {Pen.) to the .




/as/

. ' ,@«9“)

-2-

ﬂanager, Punjab National Bank dated 10.‘2.1994 and

the further letter by the Punjsb Naticnal Bank dated
23,2,1994 which show that as per the directions of

the Tribunal the amount reccvered of a sum of Rs, 1012/~
plus interest on the sald amount @ 12% .per annum

upto February, 1994 has been.credited to the
petiticner®s Savings Bank A/C N0,28803. This material
shows that there has been due compliasnce with the

directicns of the Tribunal. These prac eedings are

arOpped. :
/?/c/f‘;y - :
( s« K. adige ) : ( V. S. Malimath )

Member {A) Chalirman




